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Marketing FacllHlas to Farmers of Tribal 
Areas 

*323 SHRI ~ MUNDA Will the 
Minister of AGRICULTURE be pleased to 
state 

(a) whether Government propose to 
provIde any specla' marketmg facilIties to 
farmers of tnbal areas of Bihar and other 
States to protect the Interests of farmers, 
and 

(b) If so, the details thereof and If not, 
the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI UPENDRA NATH VERMA) 
(a) and (b) There IS no special scheme In 

thiS regard State Governments and State 
Marketing Boards have been persuaded to 
gIVe preference for development of markets 
In tribal areas by availing financial assIs-
tance under the Market Development 
Scheme of the GoYernment of Jndla 

Demands of Junior engineers (Telecom.) 

*'324 SHRI KUSUMA KRISHNA_ 
MURTHY 

SHRI ~ANWARI LAl PURO-
HIT 

Willthe MlnlsterofCOMMUNICATIONS 
be pleased to state' 

(a) whether an agreement was reached 
between the Telecom Commission and the 
T elecomm unrcatlons EQgloeers ASSOCiation 
In May, 1990 relating to their demands for 
better servICe conditIOns 

(b) If so, the what were their main 
demands and whether the agreement was 
Imp\emented, 

(c) If not, the reasons for non-Imple-
mentation of the agreement, 

(d) whether the Junior Engineers have 
threatened' direct actlon"for non-Implemen-
tatlonofthe agreement by the Department of 
TelecommunicatIons and 

(e) If so, the steps contemplated by 
GO\ ernment to tackle the srtuatlOn? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA) (a) Yes Sir An 
agreement was reached on the JOint charter 
of demand of JUnior Telecom Officers Asso-
CiatIon (JTOA) and Telecom Engineers 
ServICe ASSOCiatIon (TESA) on 31 st May 
1990 

(b) The maIO demands were better 
career prospects and promotional avenues 
In the department There are nine Items 

The orders Implementing all Items agree-
ment except one have been Issued The 
Issue of orders of the remaining Item has 
been take on prlorrty 

(c) The agreement IS under Implemen-
tatIon wrth formal approvals of the concerned 
authorrtles 

(d) Yes, Sir The aglatlon whICh was to 
start on 28 8 90 has been deferred upto 
30990 

~e) M\ ?Oss\b\e and neces'5al"f arranC}6-
ments are being/have been made to maln-
tam the serv~es to the best possl~le ext_ent 

Release of Telephone Connection In 
Deihl 

3523 SHBIMATI V,{ JA '{ ANT'MALA 
BAll Will the Minister of COMMUNICA-
,IONS be pleased to state' 


